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----

Total Question - 20

----

To Construct the College Building 

*81 Sh. Laxman Singh Yadav (Rewari):

Will the Higher Education Minister be pleased to state: -

a)  whether there is any proposal under consideration of the Government to
acquire the land and construct the Rewari Government College for Boys; and

b) if so, the details thereof togetherwith the action is being taken by the
Government in this regard? 

----

Number of Works Under VANGY and HGVN

*82  ी इंदुराज  सह नरवाल (बड़ौदा):

Will the Development and Panchayats Minister be pleased to state: -

a) the number of works which have been completed, out of the works
sanctioned by the Government from my Vidhayak Aadarsh Nagar and Gram
Yojana Nidhi and Haryana Gramin Vikas Nidhi (5 crore) during the last 4
years; and
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b) the number of works lying pending togetherwith the number of works which
are not been started so far as well as the time by which the abovesaid works
are likely to be completed?

----

To Line the Drain

*83  ीमती िवनेश (जुलाना):

Will the Irrigation and Water Resources Minister be pleased to state: -

a) whether it is a fact that during the rainy season the unmetalled tracks of the
drain, passing through the villages Gatauli, Jaijaivanti, Garhwali Khera,
Bakhta Khera, Jhamola and Karela are eroded and the overflowed water
flooded into the fields of these villages; and

b) if so, whether there is any proposal under consideration of the Government
to line the drain and solve the abovesaid problem togetherwith the details
thereof alongwith the time by which the said drain is likely to be lined?

----

To Start Construction Work of Road

*84  ी िवनोद भयाना (हांसी):

Will the Public Works (B&R) Minister be pleased to state: -

a)  whether it is a fact that the Hansi-Tosham road was approved by CRIF
about 1 year ago but its construction work has not been started so far; and 

b)  i f  so, whether there is any proposal under considerat ion of the
Government to start the construction work of abovesaid road togetherwith the
time by which it is likely to be started?

----

To Reduce  the Rates of Toll Tax

*85 चौ. आफ़ताब अहमद (नंूह):

Will the Public Works(B&R) Minister be pleased to state: -

a) whether it is a fact that the toll tax rates on Gurugram-Faridabad and
Faridabad-Sohna roads are very high according to the distance between
these cities due to which the excess financial burden is coming upon general

2



public; if so, the reasons and details thereof;

b) whether there is any proposal under consideration of the Government to
reduce the current rates of the abovesaid tolls; if so, the details thereof; and

c) whether it is also a fact that heavy traffic chaos exists on the tolls between
Gurugram-Faridabad and Faridabad- Sohna Roads; if so, the reasons
thereof?  

----

The Number of Houses Allotted to the Poor People 

*86  ी शीशपाल केहरवाला ( कालांवाली):

Will the Chief Minister be pleased to state: -

a) the number of houses sanctioned by the Government for the poor people in
the State in the year 2023-24 togetherwith the number of houses handed over
to the concerned families after the completion of the construction work of such
houses; and

b) the district wise number of houses sanctioned by the Government in the
year 2024-25 togetherwith the target fixed in this regard alongwith the village
wise list of all beneficiaries of Kalanwali Assembly Constituency?

----

To Shift Electricity Lines from the Fund of the Government

*87  ीमती म जु चौधरी ( नांगल चौधरी):

Will the Energy Minister be pleased to state: -

a) whether it is a fact that under the Government policy, beneficiary living in
the Dhanies situated upto 3 kms away from village has to bear the expenditure
of shifting the electricity line from agriculture feeder to domestic feeder (round
the clock electricity) except the expenditure incurred on the transformer; and

b) if so, whether there is any proposal under consideration of the Government
to bear the said expenditure as the people of Nangal Chaudhry Assembly
Constituency are not been able to bear the said expenditure togetherwith the
details thereof?

----
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To Open a Hockey Academy with Astroturf

*88  ी अिनल यादव ( कोसली):

Will the Minister of State for Sports be pleased to state:-

a) whether there is any proposal under consideration of the Government to
open a Hockey Academy with Astroturf in village Kanwali to explore the sports
talent of the children of the adjacent area; and

b) if so, the details thereof?

----

To Shift the Electricity Wires

*89  ी कँवर  सह ( मह  गढ़):

Will the Energy Minister be pleased to state: -

a) the details of residential houses falling under the Mahendergarh Assembly
Constituency where electricity wires are passing thereover; and

b) whether there is any proposal under consideration of the Government to
shift the abovesaid wires from the residential houses on Government
expenses togetherwith the time by which shifting work of said wires is likely to
be started?

----

To Fill-up the Vacant Posts of Doctors, Nursing staff and Class- IV Employees

*90  ी घन याम दास ( यमुनानगर):

Will the Health Minister be pleased to state the total number of sanctioned and
vacant posts of Doctors, Nursing Staff and Class-IV in Yamunanagar Civil
Hospital togetherwith the time by which the abovesaid vacant posts are likely
to be filled up?

----

To Open ESI Dispensary

*91 Smt. Krishna Gahlawat (Rai):

Will the Labour Minister be pleased to state: -

a) whether there is any proposal under consideration of the Government to
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provide the land of HSIIDC for opening the ESI Dispensary proposed by the
Central Government, in the industrial area of Kundli in Rai Assembly
constituency; and

b) if so, the time by which it is likely to be opened? 

----

To Fill-up the Vacant Posts of Veterinary Doctors

*92  ीमती श  त रानी शम  (कालका):

Will the Animal Husbandry and Dairying Minister be pleased to state: -

a) the detai ls of vacant posts of Veterinary Doctors f i l led up by the
Government during the last 3 years (till 31.12.2024) in Kalka Assembly
Constituency togetherewith the time by which remaining vacant posts of
Veterinary Doctors are likely to be filled-up; and

b) the number of posts of Veterinary Doctors lying vacant at present in the
Animal Husbandry Department togetherwith the details thereof? 

----

To Declare Fatehpur Gram Panchayat as Municipal Committee

*93  ी सतपाल जा बा (पंुडरी):

Will the Urban Local Bodies Minister be pleased to state: -

a) whether it is a fact that a letter was sent by me to the Urban Local Bodies
Department to declare the Gram Panchayat of village Fatehpur of Pundri
Assembly Constituency as Municipal Committee; if so, the action taken by the
Government on such letter so far; and

b) the time by which the village Fatehpur is likely to be declared as Municipal
Committee?

----

To Open a Government College

*94  ी रघुबीर तेवितया ( पृथला):

Will the Higher Education Minister be pleased to state:-

a) whether it is a fact that there is no college in village Alawalpur (which has a
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population of more than 20,000 people) and its surrounding area; and

b) if so, whether there is any proposal under consideration of the Government
to open a Government College in village Alawalpur togetherwith the details
thereof?

----

To Open New CHC

*95 सरदार मनदीप च ा (पेहोवा):

Will the Health Minister be pleased to state: -

a) whether it is a fact that the CHC, Pehowa has been shifted far away from
Pehowa City to Dhanipura village due to that the residents of Pehowa city are
facing difficulties; and

b) if so, whether there is any proposal under consideration of the Government
to open a new CHC in the Pehowa City?

----

To Increase the Time and Supply of Water

*96  ी कपूर  सह ( बवानी खेड़ा):

Will the Irrigation and Water Resources Minister be pleased to state: -

a) whether there is any proposal under consideration of the Government to
increase the time and supply of water in Sunder Branch Bawani Khera, Bamla
Minor, Dadri and Bhiwani Distributaries; and

b)  if so, the details thereof togetherwith the time by which the abovesaid
proposal is likely to be materialized?

----

To Shift the Auto Market

*97  ी  मोद कुमार िवज (पानीपत िसटी):

Will the Urban Local Bodies Minister be pleased to state: -

a) whether there is any proposal under consideration of the Government to
shift the auto market out of Panipat City; if so, the time by which it is likely to be
shifted; and
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b) if not, the steps are being taken by the Government to avoid traffic jams
and pollution occurred due to the vehicles at auto workshops inside the city
togetherwith the details thereof?

----

To Upgrade the  PHC as CHC

*98  ी अशोक कुमार अरोड़ा (थानेसर):

Will the Health  Minister be pleased to state whether there is any proposal
under consideration of the Government to upgrade the PHC of Kirmach in
district Kurukshetra as CHC; if so, the time by which it is l ikely to be
upgraded?

----

To Solve the Problem of Drinking Water

*99  ी देव    कािदयान (ग ौर):

Will the Public Health Engineering Minister be pleased to state: -

a) whether there is any proposal under consideration of the Government to lay
down the pipe line from Yamuna River to solve the problem of drinking water in
Ganaur Assembly Constituency; and

b) if so, the time by which the work on the abovesaid proposal is likely to be
started? 

----

The Number of Cancer Patients

*100  ी बलवान  सह दौलतपुिरया (फतेहाबाद):

Will the  Health Minister be pleased to state: -

a) the number of Cancer patients in State; and

b) the number of special Cancer wards established by the Government for the
treatment of the said patients in different district of State togetherwith the
district wise details thereof?

----

7



8


